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(c) Instructions have been issued 
to the state Gov')rnments/Union Ter
ritory AdministratJOIJ5 to En~ure th"t 
all authorities cvmpetent to exercise 
powers under the MIS Act, 1971 are 
fully conversant with the require
ments of the Constitution ~::d the 
Act and that thei:e requirements nre 
strictly adhered f:l while makiJ!g use 
of these powers. The State Govern
ments/Union Territory Adlllimstra
tions have also been requested that 
while confirming detentio:J orders is
sued by District Mag;st,at("~ ard Com
missioners of Police, they should satis
fy themselves that the requir~ments 
of th .. law and the Constitution have 
been fully met. 

Seminar of the Experts (In the 
Transfer of Technology 

5910. SHRI RANABAHADUR 
SINGH: Will til", M:nioter of SCIENCE 
AND TECHNOLOGY be pleased to 
state: 

(a) whether thE're has been a Semi
nar of the Expert.s On 'the transfer of 
Technology' in Delhi; 

(b) if so, the names of the coun
tries which partlc;pated in the Semi
nar; and 

(c) the broad r('commendations 
made In the Semmar'! 

THE MINISTER OF INDUSTRIAL 
DEVEJLOPMENT AND SCIENCE & 
TECHNOLOGY (SHRI C. St.;BRAM
ANIAM: (a) Yes, Sir. A three 
day International. Sl'minar on Trans
fer of Technology was held from De
cember 11, 1972 to December 13, Inn 
at New DelhI. 

(b). The Seminar was attended by 
exports from India and 35 foreign 
countries, consultants, representatives 
from UNIDO and U other international 
organisations. II list of participants 
is laid on the Table of the House. 
[Pl4ced in Libra7"l/. See No. LT/73.J 

(c) The main recommendations 
and suggestions of the Seminar are 

contained in the 'CSIR N"ws-Vol. 
23' dated 15th February, 1973, copies 
of which are anilable in the Librury 
of the Parliam~nt 

Documentary Film on Kumaran Asllll, 
poet of Kerala 

5911. SHRI VAYAI.AR RAV]: Will 
the Minister of lNFORMAT]ON A:-<D 
BROADCASTING be pleaoed to state: 

(a) whether the, Films Division 
have decided tQ prcduce a documen
tary film on Kilmaran A,;a:l. the 
famous poet nnd social reformer of 
Kerala; and 

(b) if 50, the length of the filrn and 
other features there)f? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATIO:-< AND 
BROADCASTING (SHRI DHARAM 
BIR SINHA): (a) a!1d (b). The pro
duction of the film on Kumuran Asan 
by the Films DivIsion, has been held 
over, as the Government Of Ket"ala 
are understood to be produci ng a 
documentary film on him. 

Setting up of Industries in Kerala 

5912. SHRI VAYALAR RAVI: Will 
the Minister of INDUSTRIAL DE· 
VELOPMENT AND SCIENCE AND 
TECHNOLOGY be pleased to state: 

(a) whether there is any proposal 
to start any new Industry in the State 
of Kerala under the central sector or 
with central assistance durin&" the year 
1973-74; and 

(b) if so, the broad outlines thereof? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF INDUSTRIAL 
DEVELOPMENT (SHRI PRAN'AB 
KUMAR MUKHERJEE): (a) and (b). 
Tbe Instrumentation Limited, Kota-a 
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fully owned Central Government 
Undertaking. have a proposal to 
establish their second unit at Palghat 
(Kerala) for the manufacture of con
trol valves and allied items in the 
first instance. The investment on this 
project is estimated at Rs. 2.80 crore& 
with an employment potential of 600 
to begin with. Action to set up this 
unit at Palghat would pr0i:ress during 
the year 1973-74. 

The Hindustan Paper Corporation 
Ltd.-a fully owned Central Govern
ment Undertakini:. have a proposal to 
set up a newsprint project in the Dis
trict of Kottayam (Kerala) for an 
annual capacity of 80,000 tonnes news
print (inc!udini: magazine paper) at 
an approximate cost of Rs. 35 crores. 
Preliminary action in this connection 
would be taken in the year 1973-74. 

Demand 

I. Raise the age of retirement tt) 60 years for 
staff artists. 

2. Provide V-atuity to all staff artists on 
retirement. 

3· Immediately start job evaluation and 
finish it within one month. 

4. Bring back to Delhi all the staff artists 
transferred to Bombay consequent upon 
the shifting of Vividh Bharati. 

s. Stop operation of SIU report. 

Memo from artistes of Calicut Radio 
Station 

591:1. SHRI RAMACHANDRAN 
KADANNAPPALLI: Will the Minister 
of INFORMA TION AND BROAI).. 
CASTING be pleased to state: 

(a) whether Government have re
eel"ed any memorandum from the 
arti,tes of Calicut Radio Station: and 

(b) if so. the action taken thereon? 

THE DEPUTY MINISTER IN THE 
IIUNISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM 
BIR SINGH): Cal Yes. Sir. 

(b) The various demands put, for
ward by the stafT artists of Calicut 
and: the actlon taken on them are 
indicated below:-

Remarks 

Government have already agreed k grant 
exter,sions upto the age of 60 to staff 
artists helonging to certain creative 
groups viz. musicians instrumentalists 
conductors and composen, if they are 
otherwise fit . 

This is being examined by Government. 

The National Productivity Council have 
already commenced the work and are 
likely to submit their report after a few 
months. 

It has alreadv been decided to freeze 
vacancies at Delhi and in nearby stations 
in the categories concerned so 8S to enable 
the transfer back of the Vividh Bharati 
staft' artists at present at Bombay. In 
pursuance of this decision two Producers, 
one announcer, three Production As.is
tants and one script Writer have already 
been tranJferred to Delhi or other stations 
of heir ch<>ice. 

The S IV report is still under examination in 
Government. 




